ACT No, XIT or 1924,

Passep By 71E InNpIAN LEGISLATURE.

{Received ﬂw assent of the Governor Generul on ihe 13th J'mw,'
1924. )

An Act, to Lunend the Indian Boldiers (thlgatlon) Act ]918
for certain purposes.

%7{, HEE} A it is,expedient to amend the Indian Soldiers
(Litigation) Act, 1918, for certain purposes herein- -

v after'appearm ; It is hereby enacted as follows —
1. This Aet may be called the Indlan Soldiers Litigation Shart title,
(Amendment) Act, 1924, _ ]

2. In .seeuon 11 of the Indian Soldiers (thlo’a,tlon) Acl, Amendment ot
section 11, Aot

1918, for the word *“ is”’ the words “‘is or ‘has been >’ shall 15 of 1
“be substituted. ' -

[Price six pies.)




